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Under the 20-Pcint Programme, it 
was said that bonded labour had been 

1 completely eliminated. But if you 
see the Railways, you will find that 
bonded labour is still existing there. 
I can quote certain instances. The 
R ailw ay officers employ certain rail-
w ay employees as cooks and butlers 

for themselves who work &s bonded 
labour.

Coming to uniforms, once I asked a 
Ticket Inspector as to why he is not 
wearing the uniform. He told me that 
the uniform supplied to him is of 32" 
whereas his chest is 42” and that is the 
reason why he is not wearing it. A 
uniform meant for cur Railway Minis-
ter w ill not suit our friend, Shri 
Piloo Mody.

Every Year we purchase stores to 
the tune of Rs. 500 crores. Some are 
big items and some are small items and 
some are imported. They purchase 
stores more than the actual require-
ment. It is my hum ole request to the 
Railway Minister to reduce this amount 
from Rs. 500 crores to 100 or 200 
crores.

Now about the loading of wagons. 
The merchants have an understand-
ing with the railway officials and they 
load the wagons beyond their capaci-
ties. In addition to cur not getting 
additional income, we also see that the 
unscrupulous officers and merchants 
join together and deprive funds due to 
the Railways.

Finally, I would request the hon. 
Railway Minister through the Speaker 
to take necessary steps to ensuring pro-
per administration in the Railways. 
Then only can we have good relations 
between the railways and its 
employees.

12.35 hrs.

PANEL OF CHAIRMEN

MR. SPEAKER: I have to inform 
the House that under Rule 9 of the

Rules of Procedure, I have nominated 
the following Members as Members of 
the Panel of Chairmen:

(1) Shri Dhirendranath Basu

(2) Shri Tridib Chaudhuri 

C3) Miss Abha Maiti

(4) Shri S. D. Patil

(5) Shri M. Satyanarayan Rao

(6) Shri Dwarika Nath Tiwari

12.36 hrs.

R A ILW A Y BUDGET, 1977-78 AND 
DEMANDS FOR GRANTS ON AC-

COUNT (RAILWAYS), 1977-78—  
Contd.

MR. SPEAKER: It is now 12.30 p.m 
Only 25 minutes are left for lunch. 
Mr. D. N. Tiwari and Mr. Kalyana- 
sundaram may now speak. I would 
then call the Minister to reply. I know 
I have a large bundle of names. I 
would request the hon. Members to 
take their chance on some other occa-
sion, like the debate on the President’s 
Address. (Interruptions) I have to face 
over 300 Members. It will be very 
difficult for me. I will be very happy 
to call you all if there is time. (In- 
terruptions) I know that; if the hon. 
Members want, we can speak today 
and tomorrow also. I thought 2 hours 
would be enough. I have no objection. 
What does it matter to the Speaker? I 
have called Mr. Tiwari now.
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